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Ssurdar Swaran ̂ acli: This laboratory 
is for testing, not for manufacturing.
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Sardar Swaran Singh; I have no in
formation, Sir. •

Recognition of  Diplomas in  Central 

W ater and Power Commissi on

*1101. Shri  Ajit Singh:  WiU  the
Minister of Irriffatioii and Power be
pleased to state:

(a) the institutions whose diplomas 
are recognised for recruitment to the 
posts of supervisors, all grades  of 
draftman  and  estimators  in  the 
Central Water and  Power Commis
sion; and

(b) the  years  from which  such 
Diplomas are recognised?

The Deputy Minister of  Irrigation 
and Power (Shri Hathi): (a) and (b). 
A statement giving the required in
formation is placed on the Table of the 
House. [See Appendix V,  annexure 
No. 11.]

Community  Projects in  P. E. P. S. U.

•1162. Shri  Ajit  Singh: (a)  Will 
the Minister of Planidng be pleased 
to state how many Community  Pro
jects and Development Block Schemes 
are under execution in PEPSU?

(b) Da  Government  propose  to 
undertake  any  more  Development 
Blocks?

(c) If so, how many and where?

The Deputy Minister of  Irrigation 
and Power (Shri Hathi): (a) One Com* 
munity  Development  Project,  one 
Community  Development Block  and 
four National Extension Service Blocks.

(b) Ves.

(0) No decision has yet been taken.

Shri Am Singh: What are the esti
mates for these schemes separately, in 
PEPSU?

Shri Hatiii: Estimates for (immunity 
Development  Blocks or National Ex
tension Service Blocks?  Which parti
cular  blocks?  These are  different 
blocks.

Shri Ajit Singh: May I know when 
the schemes were taken in hand and 
when they are expected to be complet
ed?

Shri Hathi: The first blocks were in 
October 1952; the second in 1953; and 
the National Extension Blocks in 1953.

Bridge across  Mahanadi

♦1103. Shri S. N. Mishra: (a) Will
the Minister of Irrigation and Power
be pleased to state whether the Enquiry 
Committee appointed to scrutinise the 
accounts in respect of the construction 
of  a  rail-cum-road  bridge  across 
Mahanadi near the Hirakud Dam has 
completed its investigation?

(b) If so, what are its findings?

The Depnty Minister at Irrigation 
and Power (Shri Hathi): (a) Yes, Sir.

(b)  The Report of the Committee is 
under  consideration by Government 
and it will be laid on the Table of the 
House together with the decisions of 
Government  on the various  recom
mendations contained therein, as soon 
as possible.

Shri S. N. Mishra: May I know whe
ther any irregularity has been found 
by the Committee?

Shri Hathi: Sir, the matter is under 
consideration.

Shri T. N. Singh: May I know whe
ther Government propose to place the 
report of this Committee before the 
Public Accounts Committee before com
ing to a decision, as  this Committee 
was  appointed as a resiUt of  the 
recommendations  of the Public  Ac
counts Committee?
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Shri Hathi: I think it wiU be done. 
Sir.

Shri T. N, Singh: May I take it that 
the Government’s considered view will 
be placed  on the Table of the House 
only after taking the reactions of the 
Public Accounts Committee?

Shri Hathi: That would be consider
ed, Sir.

Mr. Speaker: Next question.  Shri 
Punnoose: absent. Shri L. N. Mishra: 
absent. Dr. M. M. Das: absent. Shrimati 
Tarkeshwari  Sinha;  absent.  Shri 
Gidwani.

Shri Gidwani: Question No. 1111.

Shri Raghunath Singh: I have a ques< 
tion, No. 1110, Sir.

Mr. Speaker: I am sorry. I will call 
him immediately after this.

Compensation to Displaced Persons

*1111. Shri  Gidwani: Will  the
Minister of Rehabilitation be pleased 

to state:

(a) the  total  number of applica
tions for compensation received  so 
far  by  Government  from  the six 
priority categories of the  displaced 
persons;

(b) whether the Settlement Officers 
have completed the work assigned to 
them in regard to these applications; 
and

(c) when the payment of compen
sation will commence?

The Minister of RehabiUtation (Shri 
A. P. Jain): (a) 51,608 from the five 
priority categories under ttie Interim 
Compensation Scheme.

(b) Nearly 37,000 applications have 
already  undergone  preliminary 
scrutiny.

(c) Pasmient to the eligible persons 
v/as  started in Delhi on the  28th 
November. Payments in the other two 
regions, viz., JuUundur and  Bombay, 
will be started soon.

Shri Gidwani: May I know when it 
will be completed?

Shri A. P. Jain: I cannot give any 
date when it will be completed.
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The Parliamentary Secretary to the 
Minister of External  Affairs  (Shri 
Sadath AU Khan): (a) to (c).  The
annual  Urs of Hazrat  Qutubuddin
Bakhtiar Kaki this year was held from
the 21st to the 28th  November.  11 
Pakistani  nationals actually  partici
pated in the Urs.

The Governments of Punjab (I) and 
Delhi made the following arrangements 
for the visitors:

(1) Provided a Police  escort for 
the pilgrim party during their 
stay in India;

(2) accommodation in the precincts 
of the Shrine;

(3) rail transport from Amritsar 
to Delhi and back;

(4) motor transport, and

(5) Food.

The exact  figures of cost incurred 
during the current year’s visit aie not




